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(b ) The Corporation set-up by 
Kerala owns one vessel. The other 
two Corporations own two vessels 
each. The vessel of the Tamil Nadu 
Corporation operates in the coastal 
and adjacent trade while those of the 
other two operate in India’s overseas 
dry bulk trade

(c) There is no special relation
ship. They operate as any other 
shipping company.

prlvlBf of Vehicles without Silencer

1139. DR. SARADISH ROY; Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether Government are aware 
that driving motor-cycles, scooters 
and cars after removing the silencer 
for fun’s sake is against the Motor 
Vehicles Act; and

(b) if so, what measures Govern
ment intend to take in this matter?

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI CHAND 
RAM); (a) Yes, Sir.

(b) Aa driving motor-cycles, 
scooters and cars without a silencer 
is an offence under the Motor Vehi
cles Act traffic police challans per
sons who drive motor vehicles on 
public road without silencers.

Development of Small and Cottage 
Industries

1140. SHRI PADMACHARAN SA- 
MANTASINHERA: Will the Minister 
of INDUSTRY be pleased to state:

(a) whether it is a fact that Gov
ernment propose to develop small and 
cottage industries; and i f ' s o ,  whan 
these industries will be set up;

(b) if so the number of small and 
cottage industries opened in 1977-78 
and during last three years, year-wise, 
State-wise and amount inverted; and

(c) the total number of small and 
cottage industries and among them 
the number of those working well 
State-wise; and amount invested in 
it?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(KUMARI ABHA MAITI) : (a) tt>
(c) .  Since the inofrmation asked for 
is voluminous it will take some time 
to collect the same. This will be 
placed on the Table of the House as 
soon as possible.
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